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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Appiication No. 422/2021
In the matter of:
Arvind Kumar & Ors ...Applicant
Versus

Govt. of NCT of Delhi. ...Respondents

REPORT ON BEHALF OF DELHI POLLUTION CONTROL
COMMITTEE IN TERMS OF THE ORDER DATED 22.11.2022.

IT IS MOST RESPECTFULLY SHOWETH:

1. That, this matter was taken up by this Hon ble Tribunal on 20.01.2022 and
was pleased to direct DPCC, DCP (West) and SDMC to take action against
the Unauthorized vehicle repairing shop in the vicinity of Cambridge

Foundation School, Rajouri Garden extension.

2. That in compliance with the order dated 20.01.2022, DPCC filed an action
taken report on 18.11.2022, which is available on the records of this
Hon'ble Tribunal.

3. That, this Hon'ble Tribunal vide order dated 22.11.2022 pleased to directed

DPCC to file additional report with relevant documents.

4. That, in compliance with the order dated 22.11.2022, a joint inspection of
the site was carried out on 23.12.2022 by the representative of DPCC, j
MCD and Delhi Police at the premises as mentioned in the original / ]
application which was being used for vehicle repairing shop in vicinity of

Cambridge Foundation School, Rajouri Garden Extension. During the

inspection it was observed that:




®

1. Vehicle repairing shop was found vacant and no signage of any
activity was found. Also, an enquiry was conducted and following
persons were contacted, Sh. Bharat Deep Sethi [Owner of M/s Kar
Age, Shop no. 176A, LIG flats, Rajouri Garden], Sh. Shivam
Dhall [Owner of M/s Hunger Café, DDA LIG Market, Rajouri
Garden], and Land Lady Ms. Hardev Kaur. |

2. All informed the joint committee that the vehicle repairing shop

has been closed Five to Six years ago.

Copy of the inspection report alongwith photographs dated 23.12.2022 are
collectively enclosed herewith as ANNEXURE-1 (Colly). The inspection

report was also signed by the above mentioned persons, in addition to joint

inspection team.

. It is therefore requested to this Hon’ble Tribunal that the present status

report may kindly be taken on record.

v

(Anwar Ali Khan)

Sr. Environmental Engineer,
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OA No. 422/2021 titled as “Arvind Kumar & ors Vs. Govt. Of NCT of Delhi”

In the pursuance of the orders of Hon’ble National Green Tribunal (NGT) in OA
No. 422/2021 titled as “Arvind Kumar & ors Vs. Govt. Of NCT of Delhi” a joint

inspection was conducted on 23.12.2022 by a joint team consisting of officials of
DPCC, MCD and Delhi Police of Rajouri Garden Police Station for taking action
against unauthorized vehicle repairing shop in the vicinity of Cambridge Foundation

School, Rajouri Garden Extn., New Delhi .

> The said premise of vehicle repairing shop in vicinity of Cambridge Foundation
School, Rajouri Garden Ext. ,visited by the following officers were present
1. Sh.Shyam Sunder, EE.DPCC
2. Sh.Aakash Mishra, T.E, DPCC
3. Sh.Sh.jitendra Kumar, F.I, West Zone, MCD
4. Sh. Ajay Kr. Yadav,Head Constable, Delhi Police, Rajouri Garden Police

Station.

> During inspection the premise of the said vehicle repairing shop was found vacant
and no signage of any activity was found going on (Photographs is Annexed). Also,
an enquiry was also conducted and following persons were contacted: 1. Sh. Bharat
Deep Sethi Owner of M/s Kar Age, Shop No. 176A, LIG flats, Rajouri Garden and
(2). Sh. Shivam Dhall owner of M/s Hunger Cafe, DDA LIG Market, Rajouri
Garden and also the Land Lady Ms. Hardev Kaur who informed that the said vehicle
repairing shop has been closed for the last Five to Six years.

> Hence no action is warranted from DPCC.
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